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(ii) 1978-79 and 1979-80 (upto June, 1979) : Advance data received in the

office of the Economic Ad-
viser, Department of Commerce
received from Director General
of Commercial Intelligence
and Statistics, QCalcutta,

(iii) Data beyond June, 1979 is not available.
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Fort St. George, Madras

5281. SHRI N. DENNIS: Will the
Minister of DEFENCE be pleased to
state:

(a) whether the Fort St. George &t
Madras is the property of the De-
fence Ministry; and

(b) the tota) area of land covered
by this Fort?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI C.
P. N. SINGH): (a) Yes Sir. It vest-

ed in the Government of India under
Section 172(1) of the Government of
India Act, 1935,

(b) It comprises 119.7 acres of
which 3.9 acres vest in the State
Government.

Rubber Factory in Kanya Kumaurl
District

5282. SHRI N. DENNIS: Will the
Minister of INDUSTRY be pleased to
state whether there are proposals
under the consideration of Govern-
ment to start a rubber factory in
Kanya Kumari district?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): No, Sir.
There is no such proposal under the
congideration of the Central Govern-
ment.
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Constitution of High Powered Fact
Finding Committee for Violent Agita.
tion in Tripura

5285. SHRI MADHAVRAO SCINDIA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the high powered fact
finding committee for prebing  into
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real causes of the recent violent agi-
tations in Tripura has been consti-
tuted;

(b) if so, when;

(c) whether the Committee has
started its work; and

(d) if so, the time by which its re-
port is expected?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
YOGENDRA MAKWANA): (a) to (d).
Terms cf reference of the Committee
constituted by the Central Government
on July, 1980 are:—

(a) to suggest measures for speedy
restoration of normalcy and relief
and rehabilitation of the victims of
violence; and

harmonious
differnt

(b) to bring about
relationship among the
sections of the population.

The Committee visited Tripura from
13th to 18th July, 1980, during which
it had detailed discussions with Gover-
nor, Chief Minister, Council of Minis-
ters and cfficials. All political parties
and a large number of organisations,
groups and individuals also met the
Committee and had free and frank
exchange of views. The Committee
tried to ascertain their view points in
order to undersfand their stand on pro-
blems confronting the State and mea-
sures necessary for resteration of nor-
maley. In its discussions, Committee
underlined the importance of coopera-
tion from all leaders of public opinion
in clearing the prevailing atmosphere
of fear and apprehension and creating
a climate of mutual trust and a first
step towards restering normalcy and
friendly relations among all sections of
commuhnity. Committee also visited
evacuee camps, listened to the victims
of violence and considered steps for
their relief and rehabilitation.

The Committee is expected to sub-
mit its report shertly.





